
riTMTHAI ftDWIN'»TBATTtfE TRIBIINAI. 3Aa*LPUB BENCH, 3ABALPUR.
Orioinal No, 210 of 2002

3abalpur, this the ̂ ^xday of May 2003.

Hon'bla nr. R.K. Upadhyaya -
Hon'ble Mr. O.K. Kaushik - Oudicial flembar

Durga Oas Raja, S/o Sri Babulal Rajak
Aged about 33 years, Hindi Typxai
Office of Senior Suptd. Of Post Offices, APPLICANT
Saugor Cantt.

(By Advocate- Shri S«K» Nagpal)
VERSUS

Union of India, Through; The Secretary
Department of Posts, Ministry of
Communications, Dak Bhauan,
New Delhi-I10 001

Director General, Department of Posts,
Dak Bhauan, Neu Delhi.

Post Ma =^ter General, MP Circle,
Bhopa1-462 012

4. senior Suptg. Of Posts Offices oroonNnfNTA
saugor Cantt. RESPONOlNTS

(By Advocate - Shrl K.N. Pethla)

ORDER (oral)

By R*K« upadhyaya« Admnv* Member i-

By HA No* 489/2003^the respondents have stated

that the relief claimed has already been allowed to the

applicant. The learned counsel for the applicant agrees

with the same* Therefore this original application has

become Infructuous. In this view of the matter this OA

Is dismissed as Infructuous.

(J.K. KAUSHIK) (R.K. UPADHYAYA)
JUDICIAL MaiBER ADMINISTRATIVE MEMBER
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